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Minister has also asked the department of
science and Technology on this. We will
be taking all the science secretaries to
every state. It is beginning with the North-
East. They may be from Science and
Technology, CSIR, Biotechnology,
Electronics, Space, Atomic Energy and
Ocean Development. We will take all of
them to a State and we will sit down there.
I think, we will coordinate our things better
in the local level. More important is that
we will coordinate with the state
authorities. Take for example state like
Kerala. There are powerful science
institutions. Late Achyuta Menon had set
up so many of them. Some are doing well
and others are not doing well. West Bengal
has a science plan. There are a number of
states. We are starting with the North-East
which the Prime Minister has agreed to
initiate. We will be going to every state.
Then there are some problems. I am not
saying that Science Department will solve
all the problems. If there are some major
problems in which the science and
Technology Department can be employed
entirely, then we will provide funds for
them so that at least we start thinking about
them in a more creative manner.

All in all, I am very optimistic about it,
partly because I am optimistic kind of a
person and also because I have studied
Indian Planning. I think, it keeps in touch
with what is going on. It analyses the past.
It will be foolish to say that simply we
have said, everything will be all right. This
is a great country and not everything is
achieved in the way we say. But there are
substantial achievements and, I think, as
long as those are there and our poeple show
great strengths that they have always
shown, I am very confident that we will
achieve 7% rate of growth. We will turn-
around the whole infrastructure problem
and we will make a major attempt at
resolving the problem of giving the daily
needs to the people where they do not have
them and also solving some of our more
fundamental problems which relate to
agriculture, land problems, water
problems, sustainable
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developmental problems—and bring about
more decentralised development. With
these words I thank you for the time you
have given me. I thank again each one of
the Members who have participated in this.
They are very valuable suggestions, I thank
for all the encouragement we have
received. I can assure all of them that
whatever guidance we get for the
finalisation of 'the Ninth Five Year Plan
and furhter, the UF Ministry would
consider it a privilege to incorporate it in
the Plan.

THE VICE-CHAIRMAN (SHRI
TRILOKI NATH CHATURVEDI): Thank
you, Mr. Alagh. I think it is the sense of
the House to continue. Mr. Vayalar Ravi,
not here. Mr. K.M. Saifullah now.

Re: Tragic Death of Haj Pilgrims in a
Fire Accident near MECCA—(Contd.)

SHRI K. M. SAIFULLAH (Andhra
Pradesh): Sir, I would like to bring to the
notice of the Government the tragedy
which took place during the Haj pilgrimage
and which resulted in a loss of life and
property. In the morning, hon. Members
spoke about this tragedy. I would like to
suggeset that instead of doing a post
mortem of the issue, we should try to find
out precautionary measures that can be
taken to prevent ruch incidents in .future.
With regard to various precautions in this
regard, I would like to submit that people
in India are going for Haj two or three
times. Some people have gone there for
five times. The Government should take
intiative in this regard. One pilgrimage is
mandatory, the remaining are optional, I
also suggest that the Government should
take some action not to give visas to those
persons who are going more than once for
Haj. The persons who are going for the
first time should be given preference so
that the rush is less. There was a lot of rush
this time and I am an eye witness to this.
There were more than 25 to 30 lakh people
who have congregated there to offer
namaj
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on the 16th. In order to avoid this rush,
people should not be allowed to go there
more than once. With regard to passports
and visa we should not fix a deadline till
the last flight. Let us finish all this within
three months before the Haj so that we are
able to know as to how many persons have
been sanctioned, etc. The Government has
to take' precautionary measures in this
regard. Sir, there are many self-styled
private carriers who are giving false hopes
to the public, collecting money from them
and asking them to come to Madras,
Bombay, Delhi, etc. Finally, they say that
they do not have the visas. In this way, the
private carriers are misguiding and
cheating the public. The Government has to
take stern action against those persons who
are giving false hopes to the people that
they would get them the visa. With regard
to all these things, the Government has to
take some precautionary measures.

The second thing that I would like to
submit is that there were some comments
about sabotage and that the doors were
locked, etc., etc. at Jeddha. Actually there
was no sabotage. We are making
allegations and we are making political
speeches that there was a sabotage at
Mecca. If there had been a sabotage, the
person concerned could have done it during
the night time when there could have been
a greater loss to human life. If this incident
had happened during the night, lakhs of
people would have died in that accident. It
happened at 10.15 AM and the delegates
were within the range of 300 or 400 rntrs.
We all witnessed the flames. It was not a
sabotage. This is the mischief of that
person who used the stove. At the most we
can blame the Saudi Arabian people for
allowing that man to take the stove. They
could have checked whether people were
taking stoves inside. Sir, at Mina they have
to stay for only one day. If the Government
of that country had insisted on dry-fruits,
etc., this tragedy could have been avoided.
As far as my knowledge goes, there was no
sabotage. Shri Malkani referred to the news
item which says that
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one Mr. Ammarmllatia Khan has stated that
the doors were locked and that tttey-were
not allowed to go out. It was not an
intentional act on the part of the persons
who locked the doors. It was only an
incidental thing. It. was only a small tent
where the doors were locked -so that other
people did not come inside. If people had
wanted to come out, they could have easily
jumped out. This lock was only for the
safety. There was no wrong confinement of
people there. Another thing that I would
like to bring to the notice of the
Government is, there is no sabotage. And
also I can say and appreciate that the Saudi
Arabian Government has made available all
types of amenities and they have done
everything. It is only by misfortune that one
of the pilgrim kept that stove. I would like
to give some suggestions to solve problem
of this type. All these three things have to
be taken into consideration; persons who
have already gone to Haj should not be
allowed next time; then, the processing of
visa should be completed three months
before the commencement of the journey.
And we should also check the private
carriers who are deceiving the public.
Finally we can make a suggestion or request
to the Saudi Arabian country to establish
fire-resistant tents. If they erect the fire-
resistant tents then no fire accidents would
be there in future. With these suggestions I
conclude my speech. Thank you very much.

THE VICE-CHAIRMAN (SHRI
TRILOKI NATH CHATURVEDI): Mr.
Azmi is the only member of the Central
Haj Committee from this house. He has
requested for two minutes to make some
suggestions.
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